
HIGH COURT OF JAMMU &. KASHMIR AND LADAKH 
(Office of the Registra r General (camp)at Srinagar) 

****** 
Subject: One Day Workshop on " Soft skill Development, Stress 

Management, Time Management and Court Management 
Techniques & Stress and Behavioural Management­
Developing Self-Help Techniques. 

ORDER 

No: ?. /o) 0~ 2o2~}h5 Dated: 02.12.2024 

The Judicial Officers as per Annexure "A" are hereby 

nominated for participating in the subject training programme 

scheduled to be held on 14th of Dec, 2024 at J&K Judicial Academy, 

Janipur, Jammu . 

The Officers so nominated shall report at J&K Judicial 

Academy, Janipur, Jammu, by 09:45AM sharp on the scheduled date. 

By Order. 

~l>l><t . 
(Shahzatl Azeem) 
Registrar General 

No: S 31 'f2- 6 2 /lfo/ 0 ~ Dated: 02.12.2024 
Copy of the above forwarded to the:-
1. Pr. Secretary to Hon'ble the Chief Justice, High Court of J&K and Ladakh. 

2. Secretary to Hon'ble Mr./Mrs. Justice--------

.. .. .. .. .. ...... For kind information of their Lordship's 

3. Registrar Vigilance, High Court of J&K and Ladakh. 

Director, J&K Judicial Academy, Jammu/Srinagar. . . 4
' . f t ' and w'lth the request to inform all the nom mated officer, accordmgly for m orma 1on 

S. .. ~·~·~;~-~~-~-~Judicial High Court of J&K and Ladakh, Jammu. 

6 Pr District and Sessions Judge . . I d 
. . . h C rt f J&K and Ladakh for information and With the request to up oa 

7. CPC e-Court, H1g ou 0 ' 

n the official web site of the High Court. . 
same o . . f J&K and Ladakh, Jammu/Srinal ar, for Information and 

8. lncharge Library, High Court o ' 

maintaining the record of the same. 

9 . Order File . ~ 
1
"(><1 

Registrar General 



Annexure-A 
Workshop on Soft Skill Development, Stress Management, Time 

Management and Court Management Techniques & Stress and 
Behavioural Management- Developing Self-Help Techniques at Judicial 

Academy Janlpur, Jammu 

Ull 14 .12.2024 

I. Otlia r.\· o[.llf/1111111 I'm Pillet! 

I S.No l Nnmt' of thl' Officl'l' Deslgnntlon 

, __ ~·- _Ms.Pre_ct-:--S-=in::--u·_m __ ' _K_ou_r_
1

-=C:-::J:-:M:-:,J::-am--:-m-u ____ ~_-_ 
,_ 2. J Mr.Umesh Shamta CJM,Samba 

3. 1 Mr.Javed Rana CJM,Rajouri 

- --

I 4. Mr.Munish Kumar 
I 

Manhas 
CJM, Kathua 

I 5. Mr.Sarfaraz Nawaz I CJM,Poonch 

I 6. Ms.Pooja Raina Special Mobile Magistrate, Udhampur 

7. Ms. Pooja Gupta Secretary DLSA,Reasi 

8. Mr.Ajay Kumar Sect'etary DLSA, Udhampur 

I 9. Mr.Sunil Kumar Sub- Judge,Jammu 

10 ~. Smriti Sharma Secretary DLSA,Jammu 

11 Ms. Giija Shavan . Sub-Judge, Batote 

12 Mr. Tabraiz Ahmed Secretary DLSA, Bhaderwah 

13 Ms. Kamiya Singh Secretary DLSA,Kathua 
Andotra 

14 Mr.Rafaqat Hussain Secretary DLSA,Poonch 

15 Ch. Ghulam Murtaza City Judge, Jammu 

16 Ms. Ananta Raina Munsiff,R.S,Pura 

17 Mr.Anjeet Singh Principal Magistrate Juvenile Justice 
Board Doda with Addl.ChargeJJB,Kishtwar 

18 Ms. Suhasni Vasisatha Munsiff, Majalta 

19 Mr.Tarun Mahajan Munsiff, Ramban 

20 Ms. Poonam Gupta Add!. Special Mobile Magistrate, Billawar 

21 Ms. Shazia Chowdhary Addl. Special Mobile Magistrate, Doda 

22 Ms. Rckha Sharma Munsiff, Jammu 

23 Ms. Shivali Sharma Munsiff, Reasi 

24 Ms. Sonali Sharma Munsiff, Banihal 



2s, Ms. lsha Jerath Munsiff, Gandob Bhalessa 
~~i~~~--~-----1 

26 Mr. Prashant Kumar Munsiff, Billawnr 
1--=-:::- -

27 Ms. Alishn Bhngat Munsiff, Kalokote 

--
28 Ms. K titikn Sethi Addltionnl 7M:--u-n....,si-==rr=--, =-sa-m--;b-a-----~ 
29 Ms. Bhnwnnn KcNnr Mm1si ff, Sundcrbnni 

30 Ms. Aknl1kshn Blmgnl - ------"------j 
Munsiff, Bhnderwah 

------ --
31 Mr. Rnvinder Singh Munsiff, Chenani 

r- -n Ms. Bhru1i Slathia - Munsiff, Thanamandi 
L-~~~~~----------1----~~~-------------~ 
1 33 Mr. Ajay Munsiff, Gool 
I 

34 Ms. Hina Parveen Gone Sub Registrar, Jammu 

35 Mr. Manzar Muneer Munsiff, Ukhral 

36 Ms. Deepika Sharma Add!. Special Mobile Magistrate, Kisbtwar 
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